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[MR. SPEAKER in the Chai;j 

PRESIDENTS ADDRESS 

[English] 
• 

SECRETARY-GENERAL: I beg to lay 
on the Table a copy of the President's Ad-
dress to both Houses of Parliament as-
sembled together on the 21st February, 
1989. 

President's Address 

Honourable Members, 

I welcome you to this session of Parlia-
ment. I extend to you my best wishes for the 
successful completion of the budgetary and 
legislative business which you have before 
you. 

2. We are celebrating this year the 
centenary of the birth of Jawaharlal Nehru. A 
great son of India, his was a role of crucial 
significance in our freedom struggle and in 
Our formative years as an independent na-
tion. He erected the pillars of our modern 
nation-hood ': democracy, secularism, so-
cialism and nonalignment. His ideals are of 
enduring value. In celebraHng his centenary, 

we rededicate ourselves to his ideals and to 
his grand vision of an India restored to its 
rightful plac in the front rank of human 
civil ization. 

3. India's basic policy framework wa 
fashion d by Jawaharlal Nehru. Nehru's 
vision of a democratic, secular and socialist 
society has continued to guid our social and 
economic strategy. To fndira Gandhi, w 
ow its creative development through a 
period of intense struggle against th vested 
interests. The planning proces • the key 
element of that strategy. was infu ad with a 
new vitality by Indiraji with r renewed 
emphasis on social justice as an integral part 
of our pattern of growth. For both Nehru and 
Indiraji. the defence of India's sovereignty 
and territorial integrity and India's develop-
ment as a modern nation were intimately 
linked with a foreign policy devoted to peace, 
disarmament and an equitabl wprld order. 

4. As we 'enter the final year of this 
Parliament, we can look back with satisfac-
tion to four years of constructive endeavour. 
Then, we were just emerging from the ter-
rible trauma of the assassination of Indiraji. 
Terrorists, insurgents and secessionists, on 
the one hand, and various disaffected 
elements, on the other, were attempting to 
throw into question the unity of the country, 
~hallQnging its integrity and undermining its 
s~ability. But democracy asserted itself and 
returned a government with a massive 
mandate. Four years on, the natioh is, in 
much greater measure, in harmony with 
itself. Discussion and negotiation have 
paved the way to settlements and accords. 
The whole of the north-east is now deeply 
involved in the nation's democratic main .. 
stream. The message has reached all cor-
ners of the country that violence will be met 
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firmly but grievance will be met justly, pro-
vided only that arms are foresworn and 
conformity to the Const~ution ensured. 

5. In these four years, economic growth 
has scaled unprecedented levels of 
achievement. And this despite a drought of 
the severest intensity. Government and the 
people togetherfaced up to the calamity with 
fortitude and resolute determination. 
Whereas every comparable drought in the 
past had always spelt a major setback, for 
the first time in the economic history of the 
country, despite the ravages of the drought, 
the economy actually recorded a positive 
growth rate of 3.6 per cent, higher even than 
the average growth rate till the eighties. 
Reflecting ' the de~p resilience and self-reli-
ance with which government policies have 
imbued the economy, we are now set on a 
long-term growth path that is upward of 5 per 
cent and targetted at 6 per cent or more in the 
Plan to come. Our:frontal assault has been 
on poverty. We have striven to make a dent 
on unemployment. Our guiding principle has 
been justice and opportunity for the w~aker, 
the deprived and the oppressed. 

6. Abroad, there is greater appreciation 
of the policies followed by India. An increas~ 
ing number of countries is recognizing that 
the path to sustained peace is the one indi-
cated by Jawaharlal Nehru and lit up by 
Indira Gandhi thrQugh four decades of esca-
lating nuclear confrontation and unrelenting 
power bloc rivalry. The first indication of the 
dawn of a new era was the adoption by the 
Soviet Union of the principle of non-violence 
through the Delhi Declaration. Later, nego-
tiations between the USA and the USSR led 
to the dismantling of a whole category of 
nuclear weapons, marking the first-ever act 
of nuclear disarmament since the invention 
of these terrible weapons. The relaxation of 
tension is reflecting in the scaling down of 
conffict in several areas of the world. These 
developments constitute a vindication of . 
what Nehru and Nonalignment have stood 

y cq it e chalte,nge to us, s 
'. h inh~' ors this great philosophy, to . 

. ersist till the international community is 
. - f " the worldof nuclear weap .. 

ons and anchor the world order in non-
violence. The task for us begins in our re-
gion. We have maintained peace on our 
borders, promoted peace in our region and 
created an ambience of cordiality and coop-
eration as has not existed with China for a 
generation. 

7. All this has been possible only be-
cause of our unflinching adherence to the 
great principles on which the edifice of our 
nation is being built : democracy .which 
reaches down to every village, secularism 
which respects all religions and protects the 
minor~ies, socialism which seeks the re-
moval of poverty and the ending of unem-
ployment, and nonalignment which guaran-
tees our independence and self-reliance 
and makes our voic~ count in the world, an 
influence both beneficiai aftri decisive. 

8. It is Government's policy to resolve 
all disputes and differences peacefully. The 
local s'entiments of the people will be re-
spected, but there can be no compromise on 
the question of preserving the unity and 
integrity of the nation. The democratic path 
of dialogue and discussion, conciliation and 
consensus is open to all those who eschew 
violence and work withi tbe Constitution. 
this was demonstrated in 1 ~5 in A$sam, in 
1986 in Mizoram and in both Tripura and the 
Darjeeling Hills last year. ~. . 

9. We are determined to eliminate ter-
rorism. We shall persist and preservere till 
terrorism is rooted out in ·Punjab. The most 
powerful weapon in the fight against terror-
ism is the people themselves. In the face of 
threats and provocation, the people of 
Punjab have stood firm against terrorist vio-
lence and maintained communal harmony 
and relations of amity among themselves. 
:rhey are our greatest strength. It is on them 
that the Government relies in its endeavours 
to find a political solution to the problems of 
Punjab. Government is open to dialogue. 
Meanwhile, steps are being taken to pr~vent 
support and assistance reaching the terror: 
ists from abroad . 

10. Th re has been a resurgence of 
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extremist activities in Andhra Pradesh and 
ihar. The spurt of extremist violence has 

been more marked in Andhra Pradesh. 
Government are closely monitoring the situ-
ation. 

11. For thousands of years, our civiliza-
tion has survived vicissitudes of every kind 
only because it has been rooted in religious 
tolerance and the celebration of diversity. 
The major threat to contemporary India 
comes from the forces of narrow-minded 
chauvinism. Chauvinism takes many forms: 
religio fundamentalist, communalist and 
casteist, regional and linguistic. It is most 
dangerous when these forces come to-
gether. Fortunately, the people of India have 
never been narrow in outlook. With the 
support of the people, Government is deter-
mined to fight these forces. 

12. The future of our country belongs to 
its youth. Already the bulk of our population 
is young. The country's population profile 
grows more youthful with every passing ' 
year. It is the aspirations of its youth which 

• the country must meet, it is the participation 
of its youth which the country must seek. The 
voting age has been reduced to eighteen. 
We now call ~ n.oUT youth to play their full 
part in-the building of the nation. 

i , 
13. Electoral reform has been extended 

to other areas. Commitment to the 
Constitution has been made the sine qua 
non for participation in the democratic proc-
ess. The civic rights of the weaker sections 
have been better ass.ured by making booth-
capturing a cognizable offence. Those con-
victed of offe~ces against women and the 
weaker sections have been disqualified from 
standing for~ election. 

• 
14. Government is determined to en-

sure separation of religion from politics. An 
Act to preven the mtsuse of religions institu-
tions was passed last year. Other steps will 
follow. .. 

15. When I addressed you last year, our 
people were facing the challenge of an ex-
ceptionally severe drought. The Prime Min-

ister took a personal initiative in extensively 
touring drought affected areas around the 
country. He established a Cabinet Comm it-
tee on Drought to work up an monitor our 
response to the challenge, At the instance of 
the Central Government, and with its mas-
sive financial and advisory support, the infra-
structure for development built up over the 
years was effectively utilised for drought 
relief, drought-proofing and the creation of 
permanent assets for the community. The 
Public Distribution System was strength-
ened and dynamised to meet the needs of 
the people. The people, at large, and the 
kisans in particular, ranged themselves 
behind the efforts of Government. We have 
emerged from this testing trial, resolute and 
resilient, strong and self-reliant, an impres-
sive example of effective management of a 
major natural calamity. 

16. The experience of concerting 
measures to face the drought was utilised to 
equally concert measures to take full advan-
tage of last year's good monsoon. A special 
foodgrains production programme was 
launched. In consequence, we have a rec-
ord kharif output and there is every indication 
of a very good rabi crop. Outstanding per-
formance has been recorded in cereals. 
Cotton and sugarcane reached record levels 
of output. Oils+eds touched a new high, 
reflecting the achievements of the Technol-
ogy Mission on Oilseeds. 

17. The year under review has been a 
year of exceptional economic performance. 
Having weathered the drought with remark-
able resilience, the economy bounded-back 
with renewed vigour. GOP growth wi" ex-
ceed 9 per cent. In the first four year of the 
PI~n, _growth will be above the target of 5 per 
Cent. It augurs well for a decisive spurt in 
prowth rates in the Eighth Plan. The nation 
can be confident that we will eradicate pov-
erty and banish unemployment. . 

18. The kisan is the focus of 
Government's attention. Finance for the 
farmer has been a major priority. The target 
for direct lending to agriculture by commer-
cial banks has been raised to 17 per cent of 
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bank eredit. NABARO' line of credit ha 
been enhan~ by 30 per cent from R . 
1,800 erare to Rs. 2,550 erore. Rural nd 
'semi .. urban branches of commercial bank , 
have been entrusted and empowered to 
meet the credit needs of village in their 
saNiee areas. Village profile and credit 
plans have been prepared for haH a million 
villages. A new loan scheme has been 
launched for the marketing of agricultural 
produce whieh enables farmers to ree iva 
loan upto R . 10,000 against the hypoth c -
tion of his crop to th 'local cooperativ . 

19. A new Ministry of Food Proces ing 
Industries ha been established to ensure 
better utilisation of farmers' output by induct-
ing modern technology into lhe proce sing 
of food produd thus augmenting the in .. 
come of farmers and generally increa ing 
incomes and employment in rural areas. A 
n w se ds policy has been adopted to pro-
vide access to high quality seeds and plant 
material for vegetables, fruits, flo,wers, oil-
seeds and pulses,. without in any way com-

I promising tAe quarantine conditions. For th • coordinated development of inland and 
marine fishing, a National Fisheries Advi-
sory Board has been established. 

20. Beginning in 1985, Government 
have taken several policy initiative to stimu-

' late production and investment in industry, 
. increase efficiency and productivity, pro-
mote greater competition and technological 

" 'upgradation. In consequence, industrial 
growth has exceeded 8 per cent per annum 

veT the last four years. Overall industrial 
growth lor the first six months of the current 
year was 9'.5 per cent Growth in the manu .. 
facturing sector touched 10.6 per cent. The 

, I 

small scale sector registered a 13 pe cent 
increase in production. Strong emphasis 
has been laid on rural industrialisation to 
remove regional imbalances and give 
greater employment opportunities. Indu -
trial relations have remained stable and 
Government have undertaken many meas .. 
ures to improve oonditions in different i~dus-
nes. 

21 .. EquaJly, Government policies have 

en urad impras ive r8 ult in the infrastruc 
tura ector. Forthethre yea nding 1987· 
88. the averag nnual growth rate' has been 
7.3 per cent in coal. 7.6 par cent in railway 
freight. 7.6 p rcent in ataable teel. 7.9 per 
o nt in port handling, 9.6 per cen in power, 
10.3 P r cent in cement and 12.5 per cent in 
fertilizer.'" most encouraging part is that 
the performance ha continued to improv 
from year to year. Compared with th first 
eight months of 1987-88, in th comparabl 
period this year coal i up by 7.1 per cent, 
power by 7.'6 per cent, port handling QY 10.2 
per c nt, aleabl teel by 11.5 per cent, 
cement by 12.2 per cent and fertilizer by 34.5 
per c nt. Telecommunication too hav · 
recorded significant advance in the indig -
nous development and manufacture of rural 
automatic exchang and othertelecommu-
nication equipments. A Telecom Commis-
sion has been established for expediting the 
dev lopmentoftelecommunication services 
in the country. 

22. · The public sector has performed 
well. There has been impressive investment 
in th public sector in the last four year . 
Production and profitability are up. A nvis-
aged by Jawaharlal Nehru, our public sedor 
not only holds th commanding heights of 
the economy but is also becoming efficient 
and dynam ic. , strong and vibrant public 
sector needs full operational autonomy. The 
results achi ved this year reflect 
Government· de ire to give public sector 
management greater authority and freedom 
to secure the best results. 

23. After a slow start initially, export 
performance has improved considerably in 
the last two years. Exports grew by 25 per 
cent last year and by a further 25 per cent in 
the first nine months of the current year, 
Jepresenting growth of over 50 per cent over 
the two year period. 

24. We have undertaken a significant 
expansion In our nuclear power programme. 
Ten new nuclear powered reactors, based 
on indigenous knOW-how, will add nearty 
4000 MW to the country' power generating 
capacity. in addition to a 2000 MW nuclear 
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pow r facility being established on the ba i 
of Sovi t technology. Th emergency pr -
parednes and afety sy em in nuclear 
installation hay been ignificant.ly up-
graded. 

25. Science and technology are bein 
pres ad into the service of development. 
The Indian Remote Sen ing Satellite i help-
in sol~ problems of rural .d velopment 

VCh a the location of ground wat rand 
flood warning. Marty biotechnology product 
h v be n d velop d for application in 
h alth and agriculture. Th technology of 
embryo transfer in OOWS, d veloped within 
the country, i be'ing applied to upgrade th 
stock of milch cattl . Government is plan-
ning to involve CSIR laboratorie in gr ater 
m asurs in programme of th Khadi and 
Village Industria Commi ion. 

26. T chnology Missions have b gun 
yielding results. On lakh aad six thou and 
problem villages have been provided with 
source of drinking water. With th involve~ 
ment of over 500 voluntary organisations, a 
mass mobilisation campaign has b en 
launch d for extending adult literacy in many 
Stat s. Government ha launched a Sixth 
T chnology Miss:ion on Dairy Development 
to give a boost to rural income through 
improved animal productivity and increa ed 
milk production. 

27. There are two points of pres'sure in 
the conomy: prices and th balance of 
paym ent . Price have risen but it need to 
be recognised that. the price rise is much less 
than had been experienced during previous 
droughts of comparable magnitude. All in-
truments of fiscal and monetary policy are 

being deployed for the effective manage-
ment of the inflation rate. Prices of essential 
~ommodities are being closely monitored. 
The Public Distribution System is being 
strengthened. 

,28. We need to be very vigilant about 
the balance of payments. The spurt in ex~ 
ports has to be sustained and reinforced by 
larger volumes and higher foreign exchange 
earnings. Imports have to be c~refully r:noni· 

tored, with th mpha' 0 etflci ot import 
sub itution wherever feasible. 

29. Faster growth, especially faster 
agricultural growth. is.the nace sary precur-
or for th removal of ~verty. But i not in 

itself enough. Therefore, the frontal a ault 
on poverty continues. Government are 
spending more than ever before on pro-
gramme of asset-creation and rural em ... 
ployment to serv the intere s of the poor. 
the we and th backward. Th integrated 
rural development programme (IRDP) ha 
reached over25 mjllion beneficiaries. Nearly 
half the beneficiarjes belon to the Sched-
uled Caste and Schedul d Tribe. REP 
target for th terminal year of the Plan hay 
been achiev d in the fourth year it elf. More 
than four lakh house hay b en oomplet d 
under the Indira Awas Yojana. The Million 
Welfs cherne has been launched for the 
benefit of Scheduled Castes, Schedu!ed 
Tribes and freed bonded labour. TRIFED. a . 
marketing organisation to ensure,a fair price 
to tribals for their produce, hfl been started. 
A National Finance and Development Cor-
poration for ' the Schedufed Caste and 
Scheduled Tribes has been established. 

30. Th National Housing Policy ha 
been passed in Parliament. It accords prior· 
ity in promoting access to sh Iter to th 
Scheduled Cast • Sch duled Tribe and 
freed bond d labour. THey. a also the rural 
landle s, artisans, economically w aker 
sections and low-income groups are to b 
assisted in securing -affordable shelter. So 
also are single women, widows and hou e-
holds headed by women. In urban ar as, the 
most seriously affected are the pavement 
dwellers. A scheme has been launched in 
metropolitan cities to provid pavement 
dwellers with dwelling units. A National 
Housing Bank has be n estab,lished. COn-
traint on house building, uch inade-

quate land and capital, are being progres-
sively removed. The report of the National 
Commission on Urbanisation is being ex.am-
ined 

31. The implementation of the Nati nal 
Policy on Education made significant prog-
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res dur ng th~ year. Under OperatiOn 
Blackboard, almost 40 per cent of the blocks 
in the country have already been ,covered. 
High priority is being given to the universali-
zation of element~ry education. An effective 
beginning has also be~n made in th voca-
tionalisation of secondary education. 256 
Navodaya Vidyalayas have so far been as~ 
tablished. 40 r cent of the children study-
ing in these Vidyalayas are from familia 
below the poverty line. Almost 80 per cent of 
the students come from rural araas. 

32. Within each of the disadvantaged 
sections of Indian society, women constitut 
the most disadvantaged segment. A Na-
tional Perspectiv Pia" has been prepared 
to accord to women their righ~ul place in the 
life of the nation and to help them overcome 
the burdens imposed on them by fam ily and 
society. The Plan seeks to outline a Iong-
term policy for the upliftment of the Indian 
women. It aims at strengthening their eco-
nomic independence and raising their social 
status. It attempts to assist th m in partici-
pating to the full in the development of the 
country. 

33. < The development process has 
much more than an economic dimension. At 
our present stage of development. the p~­
ess confr,onts three major challenge he 
preservation of the environment. the conser-
vation of our culture. and the involvement of 
our people. 

34. To ensure better environmental 
protection and to better maintain the ecologi-
cal balance. the National Forest Policy has 
been substa~tially revised. The Forest 
Conservation Act has been strengthened. 
Th'e law on Water pollution has been made 
mo:re stringent. The Ganga Action Plan has 
made significant progress. Fo~ the cleaning 
of the Ganga, Government have sanctioned 
262 schemes costing As. 256 crores. Forty 
five of the schemes have already been 
completed. The rest are being-implemented 
expeditious y. An institutional framework 
has been envisaged to regulate installations 
producing hazardous chern; als and to deal 
with disaster. 

35. In a period of rapid economic and 
social change. our moral and spiritual value 
come under strain. Ware confronted with 
th insidiou danger of crude aCquisitive-
ness in disregard of compassion, tolerance 
and th common weal as th underpinning 
of our value system. Culture is among the 
most effective of vehicles for th con rva-
tion four quintes ential value • for national 
integration, f~r the celebration of our diver-
ity, for r rving our unity in div rsity. for 

keeping our Ives open to wholesome cul-
tural influences from out ide, and of evolu-
tion through synthe is. It is the e char ct r-
istics which through mil ennia have ensured 
the continuity of our civilization. it is therefo·re 
cruc.al that we preserve and develop our 
mosaic f cultures--cla ical, folk and tribal. 
It is even more important that we dissemi-
nate to the people at large an awareness and 
familiarity with our glorious heritage. It is 
these objectives and priorities which inform 
Government's cultural policy. 

36. There is pressing need for genuine 
participation in the ptanning process of the 
people at the grassroots. That is the only 
way in which local needs and local priorities 
will receive the emphasis they require. We 
must entrench the third tier of our democracy 
to ensure representative institutions at the 

·nage, tehsil a~d district levels to effectively 
and efficiently undertake the planning. im-
plementation nd monitoring of develop-
ment programmes. Therefore. a major prior-
ity for Goveroment this year will b the re-
vamping of Panchayati Raj institutions and 
the recasting of their powers and functions. 
G~vernment intend to bring forward a major 
legislative programm to devolve power to 
the people. 

.. 
37. We are 'now preparing the Eighth 

Plan. Government will endeavour to build 
the Plan upwards from the distrids level or 
even lower to State PI.anning Commissions 
and Yojana Shavano We have targetted a 
growth rate of 6 per cent per annum in the 
Plan. Employment generation is receiving 
special emphasis. We attach the highest 
priority to providing productive work and 
employment to the youth o~ our country. It is 
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only thus that the twin probl m of ,poveny 
and growth can be successfullytadded. This 
is the key to the involvement of our youth in 
the great task of buitding·the nation. 

38. As we survey th international 
scene1oday, there are reason for opt mi m, 
though not for complacency. An important 
step towards nuclear disarmament has been 
taken with the INF Treaty. Better under-
standing between the major military power 
is abio reflected in a reduction of tension in 
several parts of the world, even olution to 
seemingly intractable problems. Confronta-
tion is increasingly giving way to dialogu . It 
is a matt r of satisfaction that thes con-
structive tr nds have their philosophical 
underpinning in the principles of Nonalign-
ment. Panchsheel and the Delhi Declaration 
of 1986. There is, however, the need to 
ensure that in the process of finding solu-, 
tions, we contribute to the building of a better 
and more democratic world and that the 
interests of the countries concerned are not 
bypassed. At this historic juncture in interna-
tional affairs. it is incumbent on the Non-
aligned Movement to play ·a decisive role in 
taking the processes of disarmament and 
peaceful coexistence to their logical conclu-
sion. The objective, as set out in the Action 
Plan which the Prime inister presented to 
the United Nations inJune 1988, must"bethe 
elimination of all nuclear weapons and the 
red uction of conventional arms and forces to 
minimum defensive levels 8Jong with the 
need to root the world order in non-violence. 

39. Within our region, the proces of 
cooperation through SAARC has begun 
achieving tangible results. Peopl to people 
contacts have begun to expand, opening the 
way towards making regional cooperation 
into a people's movement. Agreements on 
food security and the suppression of terror-
ism are in place. 1989 has been declared the 
SAARC year against Drug use. A u ul 
start ha been· made in exchanging 
operational information on trafficking in 
dru trans' iog through coun ries of t 
region, also in exchanging ideas on drug 
_ ling. Work h b n on a campr -

. he~ve study on pr erving th environ-

ment and dealing with natural disaster . Th 
decision to draw up a regional perspective 
plan on basic needs will help focu on com-
mon problem of the region. 

40. With the 'Prime Minister recent visit 
to China, we have embarked on a new and 
positive phase in our relation with that 
country. The cordial and constructive dis-
cussions held with Chinese leaders have 
opened the way ~or a stable, peaceful and 
mutually beneficial relationship between the 
two countries. Thjs is a development of great 
significance for regional and world peace as 
India and China, together., represent a third 
of humanity. There is to be a Joint Group on 
econom ic relations, trade and science and 
technology. A Joint Working Group is being 
set up to consider ~easures for resolving the 
boundary question in a fair, reasonable and 
mutually acceptable manner. Both sides 
have reiterated their commitment to the Five 
Principles of Peaceful Co-existence in their 
bilateral relations and as the basis for build-
ing a new international order. 

41. We have welcomed the emergence 
of a democratically elected Government in 
Pakistan. We look forward to working with 
the new Government in reducing tension 
and expanding cooperation. During his visit 
to Islamabad, the Prime Minister had 
extensive discussions with Prime Minister 
Benazir Bhutto. Three agreements were 
signed, which should help to build mutual 
confidence and trust and promote greater 
interaction among our peoples. We have 
agreed to continue this constructive dia-
logue. 

. 42. There has been significant prog: 
ress in implementing the provisions of the 
Indo-Sri Lanka Accord, thus meeting th 
legitimate aspirations of the ,Tamils within 
the framework of Sri Lanka's unity and terri-
tori I int rity. Elections w r held to the 
North-Eastern Provincial Council and a 
popularly elected Provincial Government is 
now in place. Legislation h be enacted 
to m e Tamil an official language and to 
resolv the pend~ng probl m of stateles 
Tam' of Indian origin. Pre idential and 
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Par1iam ntary election have be n con .. 
,dUded successfully. Wrth the improvement 
in th ituation have be n abl to with-
draw some of our · troop . W alute th 
dad ion and br very of our armed forces 
in dischargIng their dutie . 

43. Our friendly neighbour Maldiv~ 
wa faced with an armed thr at to it free- ' 
dam and democrat; order. We responded 
promptly to Maldives' request for sistane 
to counter thl thr at. 

44. For his bold and imaginative initi -
tive , which have contributed ignificantlyto 
the improvem nt in the in~8rnational climat • 
Sovi t Pre ident Mikhail Gorbachov was 
awarded the Indir Gandhi Prize for Peac , 
Disarmament and 0 velopment. Relations 
between India and th Soviet Union .ha 
reached.new level of closeness, range a d 
importance. Th ignificance we attach to 
our friendship with the Soviet Union i high-
lighted by the extensive exchange of visits 
betw en the leaders of the two countr.·e . 
The wide-ranging discussions which the 
Prime Minist r had with President Gor-
bach v have further strengthened our 
understanding, provided an impetus for in-
tensifying exchanges and given a Raw'direc-
tion to our future cooperatio • Our pro-
grammeforcooperation in science aMd tech-
nology is particularly promising. My own visit 
to th Soviet Union for the closing ceremony 
of the Festival of India provided an opportu-
nity to have very useful discussions with 
Soviet leaders. The Festivals have enriched 
the friendship, good~iII and understanding 
among our peoples. 

45: Our relations with the United States 
have improved considerably with an expan-
sion in technical exchanges and economic 
cooperation. The U.S.A: is no~ our largest 
trading partner and an important source of 

igh technology. There is a better aware-
ness of the ne d to build a constructive 
relationship and understand each other's 
point of view.' 

46. The withdrawal of Soviet troops 
from Afghanistan has been completed. The 

n ad of th hour a peaceful pplitical 81tle-
ment 80 that further blood had can be 
av rted in that ICOUntry and condition cr-
ated for the afe return of the refugees. Th 
Geneva accord mu t b fully ·honoured by 
all the partie concerned or nsuring the 
independence. integrity and nonaligned 
statu of Afghani an. 

47. India w s amon the first countries 
to coord full recognition to the ind p ndent 
Palestinian Stat. Chairman Va er Arafat 
vi ited 0 Ihi for con ultation . W h ve 
welcomed th comm nc m nt of a dialogu 
between th United State and th PLO. It i 
our hope that . will oon be possible to 
convene an Int rnational Peace Conf rence 
on West Asia, under U auspice, with the 
partie· ation of all concerned. 

. 48. There ar prospects of progres on 
the question of Kampuchea. We have been 
in touch with all parti s concerned. The 
Prime Minist r had extensive discus..,ions 
with General Secretary Nguyen Van Linh of 
Viet am. We are ready to as ist in efforts to 
find political olution which ensure the 
sovereignty, territorial integrity. independ-
ence and nonaligned status of Kumpuchea. 

49. We have we corned the accords on 
Namibia. Howeyer, Pretoria must be fore-
stalled in any attempt to subvert amibia's 
transition to independence by preventing 
fre and fair elections. International pres-
sure must be maintained on Pretoria to end 
apartheid.. In Fiji too. moves to institutional-
ize racial discrimination must be resisted. 

50. During the year, I visited the USSR, 
Mongolia, the N therland, Finland, 
Gzechoslovakia, Cyprus, Bhutan and Paki-
stan. The Vice-President v~sit~ Mauritius, 
Trinidad and Tobago, Guyana and Surinam. 
The Prime Minister pa;d visits to Japan. 
Vietnam, Syria, the Federal Republic of 
Germany, Hungary, Jordan, Yugoslavia, 
Spain, Turkey" China and Pakistan. These 
visits have promoted mutual understanding 
and cooperation. We also received many 
foreign dignitaries including the Premier of 
the Democratic People's Republic ·of Korea,· 
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th Prime Mini ter of Singapore, the Crown 
Pr,ince of Jordan, the Pre ident of Afghani-
stan, the President of Mozambique, the 
President of Bangladesh. the King of Nepal, 
the President of Kenya, the Chairman of the 
PLO, the President of Angola,. th Prim 
Minister of the Netherlands, the Governor 
General of Mauritius, tha Prime Minister of 
the People's Republic of Kampuchea, the 
President of SWAPO, Presid nt Gor-
bachev, the President of the Maldives. the 
Prime Minister of Matta, the General Secre-
tary of the Communist Party of Vietnam, the 
President of France, and the Prime Minister 
of Australia. 

51. Ahead orus lie exacting challenges 
and exciting oPJX?rtunitie . You are the re-
po itorios of the People's will. In you vests 
th responsibility of realising the people's 
dream. W ara launched upon one of the 
greatest ·essays .'in social transformation 

var undertaken in the history of humankind. 
The task i 0 great, and ometimes 0 
daunting, that we are often overwhelmed by 
how much mor needs to be done. We 
ome1imes tend to belittl how much has 

already been achieved. A balanced per-
spectiv is needed. There has been mor~ 
growth, more ocial justice in the last 40 
years than in the several preceding ·centu-
rie . Our people are being liberated from the 
hackle of poverty. The pace needs to be 

accelerated. Our youth are bein.g offered 
vi ta of xpan.ding opportunity. These vis-
ta need to be broadened even mor rapidly. 
Centuria of social oppres ion and discrimi-
nation sr being ended. Th process needs 
to b pu hed forw rd even quicker. We will 
ucceed, and succeed soon, beoau w 

build on firm principles, principle be· 
qu athed to us by our millennial civilisation, 
principle steel d in the furnac of the free .. 
dom truggl ,principle tried and t sted in 
four decad of nation building. So long as 
w remain tru to these principle • true to our 
priorities and true to our goals, the new India 
will emerge from this tran 'ltion and fulfil it 
destiny. 

JAI HIND 

13.0 1/2 hr • 

OBITUARY REFERENCES 

[EngllsnJ 

MR. SPEAKER: Honourable Mem-
bers. as you are·aware, Emperor.Hirohito of 
Japan passed away on 7 January. 1989. He 
commanded amongst his people reverenc 
and affection and this is matched by their 
grief at his passing away. He guidoo Japan 
to become one of the great economic and 
technolog'cal powers of our times. H ,was a 
scientist and a scholar, and maintained, until 
the endt a deep interest in study and re-
search in the field of marine biology. Tha 
welfare of his people was close to his heart. 
During his region Indo-Japan relations de-
veloped happily. 

I take thi opportunity of reiterating our ; 
condolences t,o the Government, to the I 
p ople of Japan and also to the family of late 
Emperor Hirohito: We hope and pray that his 
family and ·his people will have the strength 
to bear their loss with fortitude. 

It is also my sad duty to inform the 
House of th demise of three of our former 
colleagues, namely, Sarvashri Virdha Ram 
Phulwariya, Ratanlal Brahman and Chapals 
Kanta Bhattacharya. 

Shri Virdha Ram Phulwariya was 
member of the Seventh Lok Sabha repr 
enting Jalor _ constituency of Rajasthan 

during 1980-84. Earlier, he had been 
member of the Rajasthan legislative As-
embly during 1 '962-77. 

An agriculturist by profession, Shri 
Phulwariya was a well known social worker 

nd served a member of th Bhinmal 
Municipality during 1952-65. 

He took keen interest in the eradication 
of untouchability and casteism and orked ' 
untringly for ttl removal of illit racy and 
poverty. 

Shri Phulwariya pa ad away t Bhin· 
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mal, R jasthan, on 16 December. 1988 . . 

Shri Ratanla,1 Brahman was a member 
of the Fifth Lok Sabha representing Darjee-
ling constituency of West Bengal during 
1971-77. Earlier, he had been a member of 
the West Bengal Legislative Assembly dur-
ing 1946-52. 

A wei known political worker, Shri Brah-
man seIYed as Comm issioner, Darjeeling 
Municipality . 

An adive trade unionist, he was associ-
ated with several trade unions in various 
capacities. 

Shri Brahman passed away at Vijay-
wada-Andhra Pradesh-on 4 January, 
1989 at the age of 89. 

Shri Chapala Kanta Bhattacharya wa 
a member of the Second, Third and Fourth 
Lok Sabha (1957-70) representing West 
Dinajpur and Raiganj constituencies of West 
Bangal respectively. 

• 

A renowned journalist, Shri Bhat-
tacharya was associated with several jour-
nalist organisations in various capacities. He 
was ,Editor, Anand Bazar Patrika and Editor-
in-Chief of the Janasevak, Calcutta. 

A man of deep erudition, he served as 
Dean of the Faculty of Journalism, Calcutta 
Un~versity, and was Vice-President of the 
Sanskrit Sahitya, Parishad, Calcutta. A 
profilic writer, he had several books in Eng-
lish and Bengali to his credit. 

A widely travelled person, he evinced 
deep interest in' Sanskrit and Bengali litera-
ture. He undertook researches in History, 
Archaeology and political movements. 

An able parliamentarian, Shri Bhat-
tacharya took keen interest in the proceed-
ing of the House and made valuable contri-
bution thereto: 

Shri Bhattacharya passed away on 16 
January. 1989 at Calcutta at the age of 88. 

We deePly mourn the loss of these 
friends and I am sure the House will join me 
in conveying our condolence to the be-
reaved families. 

The House may now stand in silence for 
a short while to express its sorrow. 

The Members then stood in silence fo, a 
short while. 

13.04 hr . 

PAPERS LAID ON THE TABLE 

I English] 

Proclamation Iud by Pre Id nt 
revoking th proclamation In r I tlon to 
Stat of Mizoram, N galand and Tamil 

N du 

THE MINISTER OF HOME AFFAIRS 
(S. BUTA SINGH): I', eg to lay on the Table 
a copy each -of the f~lowing Proclamations 
(Hindi and English versions) under article 
356 (3) of the Constitution:-

(i) Proclamation dated th 24th Janu-
ary. 1989 issued by the President 
under Clause (2) of article 356 of the 
constitution revoking the Proclamation 
Issued by him on the 7th September. 
1988 in relation to the State of 
Mizoram,. published 'in Notification No. 
G.S.R. 53 (E) in Gazette of India dated 
the 24th January. ' 1989. [Placed in 
Library. Se8 No. L T -7208/89] 

(ii) Proclamation dated the 25th Janu-
ary, 1989 issued by the President 
under Clause (2) of article 356 of the 
Constitution revoking the Proclama· 
tion issued by him on the 7th August, 
1988 in relation to the State of 
Nagaland, published in Notification 
No. G.S.R. 55(E) in Gazette of India 
dated the 25th January. , 988. [Placed 
in Library'. S99 No. l T ~7209189] 
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(iii) Proclamation dated the ~7th Janu-
ary, 1989 issued by ttie President 
under Clause (2) of article ,356 of th 
Constitution revoking the Proclama-
tion issued by him on the 30th January, 
1988 in relation to the State of Tamil 
Nadu, published in Notification No. 
G.S.A. 56(E) in Gazette of India dated 
the 27th January, 19 9. [Placed in 
Library. 5e9 No. L T -7210/89] 

Incom Tax (Am ndm nt) Ordln nee, 
198 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF IN-
FORMATION AND BROADCASTING 

" (SHAI H.K.l. B~AGAT): I beg to lay on the 
Table a copy of the Income-Tax (Amend-
ment) Ordinance, 1989 (Hindi and English 
versions) (No.1 of 1989) promulgated by the 
President of the 24th January, 1989, under 
article 123 (2) (a):ol the Constitution. [Placed 
in Library. See No. LT-7211/89] 

Notification und r Cu tom Act, 1962 
and Incom Tax, Act, 1961 

THE MINISTER OF STATE IN THE 
DE'PARTMENT OF EXPENDITURE IN THE 
MINISTRY OF FINANCE (SH'Rl B.-K. 
GADHVI): On behalf of Shri A.K. Panja: I 
beg to lay on the Table: 

(1) A copy each of the following Notifica-
tions (Hindi and English versions) 
under section ,159 of the Customs 
Act, 1962:-

(i) G.S.R. 1148 (E) published in 
Gazette of India dated the 5th De 
cember, 1988 making certain 
amendments to Notification No. 2051 
84-Customs dated the 20th July, 
1984 so as to substitute the "14. Zip 
fasteners and parts thereof". 

(ii) G.S.R. 1149 (E) published in 
Gazette of India dated the 5th De-
cember, 1988 making c rtain 
amendments to Notifrcation No. 5/85-
Customs dated the 7th January, 1985 

so a to ubstitut the word "Zip 
fasteners- by the word "Zip fasten-
ers and parts thereof-. 

(iii) S.O. 1205 published in Gazette of 
India dated the 27th December, 1988 
together with an explanatory memo ... 
randum laying down the rates of 
exchange for conversion of certain 
foreign 'currencies into ' Indian cur-
rency or vice-versa. 

(iv) G.S.R. 1216 (E) published in 
Gazette of India dated the 28th De-
cember, 198~ together with an ex-

I planatory memorandum making cer-
tain amendments to Notification No. 
116/88-Cus. dated the 30th March, 
1988 so as the holder of an Advance 
Licence can transfer his resultant 
manufactured product to another 
Advance Licence holder who uses it 
as an intermediate product for export 
production. 

(v) G.S,.A. 1230 (E) published in 
Gazette of India dated the 30th De ... 
cember, 1988 together with an ex .. 
planatory memorandum making cer-
tain amendment to Notification No. 
132 .. Customs dated 2nd July, 1 990 
so as to add ·one more, product of 
Nepalese origin to the list of item 
which qualify for preferential entry 
into India in terms of the Indo-Nepal 
Treaty of Trade, 1978. 

(vi) G.S.R. 1231 (E) published in 
Gazette of India dated the 30th De-
cember, 1988 together with an ex .. 
planatory memorandum making cer .. 
tain amendments to Notification No. 
132-Cus. dated the 2nd July. 1980 so 
as to add one more product of Nepal .. 
ese origin to the list. of items which 
qualify for preferential entry into India 
in terms of the Indo-Nepal Treaty of 
Trade, 1978. 

(vii) G.S.R. 1232 (E) published in • Gazette of India dated the 30th De· 
camber, 1,988 together with an ex· 
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planatory memorandum making' cel-
tain am ndm nt to No ification No. 
132-Custom dated t.h 2nd July, 
1980 so as to add two more products 
of Nepale e ori in to the list of items 
which qualify for preferential entry 
into India in terms of the Indo-Nepal 
Treaty of Trade, 1978. 

(viii) G.S.R. 3 (E) publi hed in Ga-
I zette of India dated th$ 5th January, 

1989 together with an explanatory 
memorandum making certain 
amendments to otification No. 132-
Customs dated the 2nd July, 1980 0 

to add one more product of Nepal-
ese origin to the list of item which 
qualify for preferential entry into India 
in term of the Indo-Nepal Treaty of 
Trade, 1978. [Placed in Library. See 
No. L T -7212189] 

(2) A oopy each of the following Notifica-
tions (Hindi and English versions) 
under section 296 of the Inoome-tax 
Act. 1961:-

(i) S.O 182 published in Gaz~tte of 
India dated the 28th January, 1989 
regarding exemption to 'Maharashtra 
State Women' Council, Bombay' 
under action 10 (23C) of the In-
come-tax Act, 1961 for the p riod 
covered by the asses ment year 
1988-89. 

(ii) S.O. 183 published in Gazette of 
India dated the 28th January. 1989 
regarding exemption to 'Th Indian 
Silk Export Promotion Council. Bom-
bay' under sectipn 10 (23C) of the 
Income-tax .Act, 1961 for the period 
covered by the assessment years 
1985-86 to 1988-89. 

(iii) 5.0. 184 published in Gazett of 
India dated the 28th January. 1989 
regarding exemption to 'Andhra . 
Mahila Sabha. Hyderabad' under 
ection 10 (23C) of the Income-tax 

Act. 1961 for the period covered by 
the assessment year 1988 .. 89. 

(iv) S.0. 185 publi had in Gaz tte of 
India dated the 28th January. 1989 
regarding exemption to 'Institute of 
Animal Health and Veterinary Biol-
ogicals, Hebbal, Bangalor t under 
section 10 (23C) of the Income-tax 
Act, 1961 for the per'od covered by 
the assessment years 1987-88 and 
1988-8 . 

(v) S.O. 186 publish d in Gazette of 
India dated the 28th January. 1989 
r garding exemption to 'Swami 
Ramananda Tirtha M morial 
Committee, Hyderabad' under ac-
tion 10 (23C) of the Income-tax Act, 
1961 for the period covered by the 
assessment years 1984-85 to 1988-
89. 

(vi) S.D. 187 published in Gazette of 
India dated the 28th January. 1989 
regarding exemption to 'Krishnamurti 
Foundation India, Madras' under 
section 10 (23C) of the Income tax 
Act, 1961 for the period oovered by 
the assessment year 1988-89. 

(vii) S.O. 188 published in Gaz tte of 
India dated the 28th January, 1989 
regarding exemption to '5angit Ma-
habharali Bombay' under section 10 
(23C) of the Income-tax Act, 1961 for 
the period covered by the asses -
ment years 1986-87 to 1988-89. 

(viii) S.O. 189 published in Gazette of 
India dated th 28th January, 1989 
r garding exemption to 'The Bharat 
Scou~s and Guides' under section 10 
(23C) o·f the Income-tax .Act, 1961 for 
the period covered by the assess-
ment year 1988-89. 

(ix) S.O. 190 published in Gazett of 
India dated the 28th January, 1989 
regarding exemption to 'Organisation 
of Pharmaceutical Produce'r of In-
dia' under section 10 (23C) of the 
Income-tax Act, 1961 for the period 
covered by the assessment year 
1988-89. 
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(x) S.O. 191 published in Gazette of 
India dated the 28th January, 1989 
regarding exemption to 'Sarat 
Samity, Calcutta' under section 10 
(23C) oftha Income-tax Act, 1961 for 
the period covered by the assess-
ment years 1983 ... 84 to 1988-89. 

(xi) S.O. 192 published in GazeUEI of 
India dated the 28th January, 1989 
regarding exemp!ion to 'Jahangir Art 
Ganery, Bombay' under section 10 
(23C) of the Inceme-tax Act, ~ 961 for 
the period covered by the assess-
ment years 1983-84 to 1988 .. 89. 

(xii), S.D. 193 publ ished in Gazette of 
India' dated \ the 28th January, 1999 
regarding exemption to 'Divine Light 
Trust for the Blind, Bangalore' under 
section 10 (23C) of the Income-tax 
Act, 1 961 for the period cov~red by 
the assessment years 1987 .. 88 to 
1988-89. 

(xiii) S.O. 194 published in Gazette of 
India datec the 28th January, 1989 
regarding exemption to IKhelaghar 
Shishu Nivas 0 Shiksha Kendra, 
Calcutta' under section 10 (23C) of 
the Income-tax, 1961 for the period 
covered by the assessment years 
1988-89 and 1989··90. 

(xiv) S .O. 195 published irl Gazette of 
India dated the 28th January, 1989 
regard ing exemption to IKa:rnataka 
State Seed Certification Agency, 
Bangalore' under section 10 (23C) of 
the Income-tax Act. 1961 for th& pe-
riod oovered bv the a'''sessment , 
years 1987-88 nd 1989-90. 

(xv) S.O. 196 published in Gazette 0 
India dated the 28th January, 1980 

regarding exemp it.)n to 'West Zone 
Cultural Centre Udaipur, ajasthan' 
under section 10 (23 ) of the In-
come-tax Act, 1 961 for the period 
covered by the assessmant years 
1987 -88 to 1989-90. 

(xvi) S.O. 197 published in Gazette of 
India dated the 28th January t 1989 
regarding xemption to ISanjay 
Gantfhi Memorial Trust, New Delhi' 
under section 10 (23C) of the In-
com -tax Act, 1961, for the period 
oovered by the assessment year 
1989-90. 

(xvii) S.O. 198 published in Gazette 
of India da ed the 28th January, 1989 
regarding tlxemption to 'The Tata 
Agricultural and Rural Training 
Centre for the Blind' under section 10 
(23C) of thA Income-tax Act, 1961 for 
the period covered by the assess-
ment year 1988-89. 

(xviii) S.D. 199 published in Gazette 
of India dated the 28th January, 1989 
regarding exemption to fThe 
Children's Beok Trust, New Delhi ' 
under section 10 (23C) of the In-
eome-tax Act, 1961 for the period 
covered by the assessment years 
1985-86 to 1988-89. 

(xix) S.O. 200 published in Gazette of 
India dated the 28th January. 11989 
regarding exemption to 'The Motilal 
Memorial Society, Lucknow' under 
section 10 (23C) of the Income-tax 
Act, 1961 for the period covered by 
the assessment year 1988-89. 
(xx) S.O. 201 published in Gazette of 
India dated the 28th January, 1989 
regarding exemption to 'Shree 
Gadge Maharaj Mission, Bombay' 
under section 10 (23C) of the In-
com -tax Act, 1961 for the period 
covered by the assessment YElars 
1986-87 to 1988-89. 

(xxi) S.D. 202 published in Gazette of 
India dated the 28th January t 1989 
regarciing exemption to 'All Bengal 
Women's Union, Calcutta' under 
section 10 (23C) of tho Income-tax 
Act , 1961 for the period covered by 
the assessment years 1984-85 to 
1988-89. [Placed in Library. See No. 
LT-7213/89] 
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FEBRUARY 21, 1989 J. O. on Rlys. Bill 

RESIGNATIONS BY MEMBERS 

[English] 

MR. SPEAKER: I have to inform the 
House that a letter dated 12 January, 1989 
was received in the Lok Sabha Secretariat 
from Shri Rajmangal Panda, an elected 
'member from Dearia constituency of Uttar 
Pradesh, resigning his seat in Lok Sabha. I 
accepted his resignation with effect from 12 
January, 1989. 

I have also to inform the House that I 
received letter dated 30 January, 1989 
from Shri R. Annanambi, an elected member 
from Pollachi constituency of Tamil Nadu, 
resigning his seat in Lok Sabha. I accepted 
his res'gnation with effect from 2 February, 
1989. 

PROF. MADHU DANDAVATE (Ra-
japur): Why has he resigned? 

MR. SPEAKER: He has been elected to 
that House. 

AN HON. MEMBER: What about Mr. 
Pande's resignation? (Interruptions) 

MR. SPEAKER: There are no reasons 
given to me, Sir. It is simple and st:-aight. You 
know it, Sir. 

[ Translation] 

Why do you pretend to the ignorant. 

SHRI SHANTARAM NAIK (Panaji): 
What is the status of his party. Sir? Let us 

know. (/nt9rruptions) 

SHRI SOMNATH CHATTERJEE 
(Bolpur): He wanted to know what is unwrit-
ten in that letter. 

.[ Translation} 

MR. SPEAKER: No, no. Why do you 
pretend to the ignorant? 

(Interruptions) 

13.,06 hr • 

JOINT COMMITTEE ON THE RAILWAYS 
BILL 

(I) Report 

[English] 

SHRI ARVIND NETAM (Kanker): I beg 
to present the Report (Hindi and English 
versions) of the Joint Committee on the Bill 
to consolidate and amend the law relating to 
Railways. 

(II) Evidenc 

SHRI ARVIND NETAM: I beg to lay on 
the Table the record of evidence tendered 
before the Joint Com mittee on the Bill to 
consolidate and amend the law relating to 
Railways. 

13.07 hrs. 

The Lok Sabha then adjourned till Eleven 
of the Clock on Wednesday, February 22, 
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